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qs& TRagd i TSARE JAmad

% feeett, 16 |1, 2026

RT3, 1357(3T).— Fea I AHTT, TS TR AT 1956 (1956 T 48) (Forer To# = T
I ATATAAH FgT 74T 2) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FId g, g THTHTT T ST
& Tt 6 3T ST & S 5 § NH20 & f6.HT. 0.000 & .61, 35.800 @  -@U< & (AT
(ATSTHT/UEE 9TTeeT Aigd 2-AA/4-AF FT TATET AT(R), TALEA, TIeT 3T TATAT & AT TATST & {70
g M sTuterd g et |@ferd auia A= siqeg=T § &3 737 8, UEr | #7 oS i3 & o0 e i
T AT 2 |

Fre AT =Af<h, ST 3<% G ° Baas g, I Afafaw &t g 37 6t IT-am1 (1) F eI qarh
TSI o TorT UHT qIF o ITANT 92 TSI H TH ATSEEAT & TR il a0 & e & & ae st
AT TR T FHAT |

T ST e AT HeTH ATTART, ST A S U erd STRee, SIS 1 o &9 H J&qd @l SITusir
AT IAH IEF AT AT oo STuar s ;rerm wrfareeT<y, srafrsat & saf~mra =9 & a7 el e
LAY GIXT T ST T SAGHL ST AT UHT AT 68 AT 6 TETG AT UHT S = F2 o6 TAT, IS
Fre 2l, IS8 qerm el Araeas q9=l, a9l §IT AT a7 AT T AT HT TRl T AT HT
TEHTT |

I SAferfea &t & 3 it IT-LTRT (2) F TfT werw yrfersTe grer oAt A e oft sraer sty
T |

1878 GI/2026 (1)
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TH ATAAT o AT ST ATAT I F LT AT A= AL TAH TR & I FATAT | 3TAH

3T IAHT Raeg AThAT gIT Mo 6T ST aehat & |

AL
SEET T & TR ey # NH20 % 6.+, 0.000 & f.3ft. 35.800 g srsier it ST aTeft de=mm
TRT reraT SX=AT |fgd S & "wierm e |
ST FT ATH; ILHET IESEIEICHASIE LY
EQEE] AU HEAT || W T TR || SR AT IR || g T e IR ERT
HETT (RISIRESID) (FRT)
1 2 3 4 5 6
AT AT ATH: ST
ATTe T ATH: FHAIL- £
1 149 IGELl q¥a-1 0.0283 (F#77 ) 0.0283
Tie T A HIGITI -2 <0
2 361 IREL ava-1 0.0121 (B%=a¥) 0.0121
3 381 IGELl e 0.004 (F%77 ) 0.004
4 654 IGELl EESEEA] 0.0202 (%77 ) 0.0202
UEEIGIEATICER SR
5 1556 IREL ki 0.0145 (a7 ) 0.0145
AT T ATH: A
T T ATH: AT
6 362 IREL ERERLI 0.004 (ZF=a¥) 0.004
e T AT FATEA- <
7 25 GEil ERSERAl 0.002 (FFa7) 0.002
AT T AT 9109 -R%
8 560/3464 [GEll EESEEA] 0.0041 (3%77 ) 0.0041
9 560/3466 IGEl EESEEA] 0.0041 (F%77 ) 0.0041
AT T ATH: TICAIT
T T A ISR -4R
10 1027/1127 IGEL ERER 0.0162 (=AY ) 0.0162
11 545 Gl ERSERAl 0.0101 (FF7) 0.0101
T T AT dqiaed -4 %
12 189 IGEil ERERL 0.002 (gFa7) 0.002
13 278 [GEll EESEEA] 0.0202 (%77 ) 0.0202
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T T ATH; TATT-59

14 19/2022 ERER 0.0101 (F%FaT) 0.0101

15 19/2066 ERER 0.0061 (F%FaT ) 0.0061

16 202 a1 0.006 (%37 ) 0.006

17 24/1592 EESEEA] 0.0075 (%77 ) 0.0075

18 25 ERERAI 0.0432 (FA7) 0.0432

19 55 ERERAI 0.0056 (Fa7 ) 0.0056

20 55/2032 ERERLI 0.0137 (Fa%) 0.0137

21 56 ERERLI 0.0132 (Fa7) 0.0132

22 575 ERERAI 0.004 (ZFaT) 0.004

23 576 ERERAI 0.0159 (Fa7) 0.0159

TTE T ATH: HIHT IS -3 %0

24 1227 E-2 0.0338 (F%77 ) 0.0338

25 1325 I¥E-2 0.0202 (Fa7) 0.0202

26 1718 I¥E-2 0.0202 (Fa7) 0.0202

27 2068 ERERAI 0.0243 (Fa7) 0.0243

28 2068/5153 T 0.004 (ZFA7) 0.004

29 2071 EIGE 0.0405 (ZFT7) 0.0405

i T A i @R -¥o
QAT STAT

30 2656/3156 A2 0.0186 (FT7) 0.0186

31 761/3157 ERERAI 0.0046 (FT7) 0.0046
QAT STAT

32 761/3160 PN, 0.0025 (ZFa7) 0.0025
LT AAT

33 761/3195 e 0.0026 (Fa7) 0.0026
LT AAT

34 761/3196 e B0 0.0015 (ZFa7) 0.0015
LT AAT

35 761/3197 e B0 0.0045 (FT7) 0.0045
QMTERT AAT

36 761/3198 e B0 0.0045 (FT7) 0.0045
QMTERT HAAT

37 761/3199 e EET 0.0008 (ZFT7) 0.0008
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38 761/3200 ;r_:?@rg .|| 0.0008 () 0.0008
39 761/3230 ;r_:?@rg .|| 0.0053 () 0.0053
AT T ATH: @1 791 /Y
40 1088/2836 gﬁf‘;w 0.011 (FF7) 0.011
41 309 ERERL 0.021 (3T ) 0.021
42 405/2850 BEERA 0.0526 (27 0.0526
43 876/2820 BESERA 0.001618 (ZF7) 0.001618
44 900/2816 ey 0.0044 (ZF ) 0.0044
45 900/2817 ey 0.0044 (ZF ) 0.0044
46 900/2818 e 0.004 (ZF7) 0.004
47 900/2819 BESERA 0.0044 (ZF7) 0.0044
48 910/2833 Tﬁmﬂ?‘; T 0.006 @) 0.006
49 950/2822 ey 0.0321 (FFv ) 0.0321
T 7 A AT - %0
50 2091 m_1 0.1174 (ZF7) 0.1174
T T ATH: qiorgl - 9
51 2038 ore 0.0284 (ZF7) 0.0284
52 2082 ore 0.0547 (&7 0.0547
Total 0.797818

[T. . RO/BBSR/11011/IAHE/38/201 7/3A]
g T ET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 16th March, 2026

S.0. 1357(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH20 in the
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stretch of land from Km. 0.000 to Km. 35.800 (AT/PO/PS/District- Jajpur) in the state of ODISHA, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Land Acquisition Officer, Jajpur in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH20 in the stretch of land from
Km. 0.000 to Km. 35.800 (AT/PO/PS/District- Jajpur) in the state of ODISHA.

State: ODISHA District: Jajpur
SI. No. Survey/Plot Type of Land Nature of Area Area
Number Land (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Jajpur

Village: Kusunpur - 81

1 149 Private Sarad-1 0.0283 (Hectare ) 0.0283

Village: Mirjapur-180

2 361 Private Sarad-1 0.0121 (Hectare ) 0.0121
3 381 Private Sharad 0.004 (Hectare ) 0.004
4 654 Private Gharabari 0.0202 (Hectare ) 0.0202

Village: Bichitrapur-196

5 1556 Private Chak 0.0145 (Hectare ) 0.0145

Taluk: Rasulpur

Village: Sarangapur-97

6 362 Private Gharabari 0.004 (Hectare ) 0.004

Village: Kuakhia-98

7 25 Private Gharabari 0.002 (Hectare ) 0.002

Village: Baransa-96

8 560/3464 Private Gharabari 0.0041 (Hectare ) 0.0041

9 560/3466 Private Gharabari 0.0041 (Hectare ) 0.0041

Taluk: Dasarathpur

Village: Udaypur-12

10 1027/1127 Private Gharabari 0.0162 (Hectare ) 0.0162
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11 545 Private Gharabari 0.0101 (Hectare ) 0.0101
Village: Tentulidia-58
12 189 Private Gharabari 0.002 (Hectare ) 0.002
13 278 Private Gharabari 0.0202 (Hectare ) 0.0202
Village: Boulanga-59
14 19/2022 Private Gharabari 0.0101 (Hectare ) 0.0101
15 19/2066 Private Gharabari 0.0061 (Hectare ) 0.0061
16 202 Private Sarad-1 0.006 (Hectare ) 0.006
17 24/1592 Private Gharabari 0.0075 (Hectare ) 0.0075
18 25 Private Gharabari 0.0432 (Hectare ) 0.0432
19 55 Private Gharabari 0.0056 (Hectare ) 0.0056
20 55/2032 Private Gharabari 0.0137 (Hectare ) 0.0137
21 56 Private Gharabari 0.0132 (Hectare ) 0.0132
22 575 Private Gharabari 0.004 (Hectare ) 0.004
23 576 Private Gharabari 0.0159 (Hectare ) 0.0159
Village: Kanika pada-360
24 1227 Private Sharad-2 0.0338 (Hectare ) 0.0338
25 1325 Private Sharad-2 0.0202 (Hectare ) 0.0202
26 1718 Private Sharad-2 0.0202 (Hectare ) 0.0202
27 2068 Private Gharabari 0.0243 (Hectare ) 0.0243
28 2068/5153 Private Gharabari 0.004 (Hectare ) 0.004
29 2071 Private Patit 0.0405 (Hectare ) 0.0405
Village: Dhani pur-40
30 2656/3156 Private Sarad Ana Jala 0.0186 (Hectare ) 0.0186
Sechita-2
31 761/3157 Private Gharabari 0.0046 (Hectare ) 0.0046
32 761/3160 Private Szzz‘iitiga fala 0.0025 (Hectare ) 0.0025
33 761/3195 Private Jsi’lzr;‘;iig"a 0.0026 (Hectare ) 0.0026
34 761/3196 Private Jsizrg‘;iig“a 0.0015 (Hectare ) 0.0015
35 761/3197 Private Jsi’lzr;‘;iig"a 0.0045 (Hectare ) 0.0045
36 761/3198 Private Jsa}ﬁrg‘;iig“a 0.0045 (Hectare ) 0.0045
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37 761/3199 Private Jsizrg‘:ilgnf 0.0008 (Hectare ) 0.0008
38 761/3200 Private Jsaﬁzrg‘i;g“f‘ 0.0008 (Hectare ) 0.0008
39 761/3230 Private Jsa}izrg‘:il‘g“;‘ 0.0053 (Hectare ) 0.0053
Village: Khana Nagar-95
40 1088/2836 Private S:ﬁtga fala 0.011 (Hectare ) 0.011
41 309 Private Gharabari 0.021 (Hectare ) 0.021
42 405/2850 Private Gharabari 0.0526 (Hectare ) 0.0526
43 876/2820 Private Gharabari 0.001618 (Hectare ) 0.001618
44 900/2816 Private Gharabari 0.0044 (Hectare ) 0.0044
45 900/2817 Private Gharabari 0.0044 (Hectare ) 0.0044
46 900/2818 Private Gharabari 0.004 (Hectare ) 0.004
47 900/2819 Private Gharabari 0.0044 (Hectare ) 0.0044
48 910/2833 Private zifﬁiga fala 0.006 (Hectare ) 0.006
49 959/2822 Private Gharabari 0.0321 (Hectare ) 0.0321
Village: Birajapur-260
50 2091 Private ]S)ft"i‘ads :1131 0.1174 (Hectare ) 0.1174
Village: Taliha-278
51 2038 Private Sharad 0.0284 (Hectare ) 0.0284
52 2082 Private Sharad 0.0547 (Hectare ) 0.0547
Total 0.797818

[F. No. RO/BBSR/11011/TAHE/38/2017/3A]
SHAIKH AMINKHAN, Director
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